nl TEM NO. 42

SUPREME

Petition(s) for Special Leave

(From the judgenent and order

Court No. 4 SECTI ON 1|

COURT OF I NDI A
RECORD OF PROCEEDI NGS

to Appeal (Crl) No(s).5900/2012

dated 22/05/2012 in

No. 3000/ 2003, of The HI GH COURT OF JUDI CATURE AT ALLAHABAD)

VI NAY KUVAR JAI N
VERSUS
KAl LASH SAHKARI AVAS SAM TI L

(Wth appln(s) for stay and
docunments and office report)

WTH SLP(Crl) NO 6271 of 201
(Wth appln(s) for stay and o

SLP(Crl) NO. 7059 of 2012
(Wth office report)

WTH SLP(Crl) NO 407 of 2013
(Wth appln(s) for c/delay in
filing OT. and stay and i npl

Dat e: 21/04/2014 These Petitions were called on for hearing

t oday.

CORAM :

CRLA

Petitioner(s)

TD. & ANR Respondent ( s)

per ni ssi on to file

2
ffice report)

filing SLP and exenption from
eadnent and office report)

HON BLE DR JUSTI CE B. S. CHAUHAN
HON BLE MR JUSTI CE J. CHELAMESWAR

For Petitioner(s)

For Respondent (s)

s S5 § S855%

Ms.

UPON hearing cou

Shekhar Naphade, Sr. Adv.
E. C. Agrawal a, Adv.

Mahesh Agarwal, Adv.

Ri shi Agrawal a, Adv.

Raj esh Kunar, Adv.

Pur ni ma Bhat, Adv.

R K. Dash, Sr. Adv.
Adar sha Upadhyay, Adv.

Shaki | Ahmed Syed, Adv.
Anu Gupta, Adv.

nsel the Court nade the follow ng
ORDER

List the matters on Friday, the 2nd My,

2014. In the nean

( DEEPAK MANSUKHANI
Court Master

time, parties may file affidavit.

) (MS. NEQ)
Assi stant Registrar

addi ti onal



